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Title: Introduction of the Scheduled Castes and Scheduled Tribes Sub Plans (Budgetary) Allocation and Special Schemes Bill, 2017.
HON. CHAIRPERSON: Item No.13 — Dr. Udit Raj.

DR. UDIT RAJ (NORTH WEST DELHI): I beg to move for leave to introduce a Bill to ensure speedy removal of social and economic disparity through
targeted expenditure on special schemes for the welfare and development of the persons belonging to the Scheduled Castes and the Scheduled
Tribes and for matters connected therewith or incidental thereto.
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DR. UDIT RAJ: I introduce=* the Bill.
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